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}*et is laot'tehtg tiken icrp. Iita& tto 
IteOW wlrfther Government has «jp- 
frrovfed it or sb t I tnly w*nt tô kriOfc 
whether the benefits thAt ire to toe- 
derived from the Salaadi project 
■will he waitable to the people after 
the Bhimkund project has been ac-
cepted by Government.

Shri Hathi: That project is under 
«*feninttion 6i Government. Whe-
ther It is accepted er'ttAt we shmrtti 
plan in a Way that In case it h  «c- 
ceptfcd, this scheme rfhedJd also tanre 
the benefit of the other scheme.

€m t-0t t wfa c th i df V M g n lH

•m i. ShMAjit mMdiiMteai: win
the Minister o f Vvod a«M ttgifedltare 
be pleased to state:

(a) whether any economic sur-
vey has been undertaken to assess 
the cost o f production of foodgrains; 
and

(b) what would be the basis of 
fixation of foodgrain prices when thr* 
State takes over trade in foodgrain3?

The Deputy Minister of Food and 
A p M M s n  (Shri A. M. Thom s) -
(a) Mo specific economic survey has 
been undertaken by the Government 
to assess the cost of production of 
foodgrains in the country

(b) Government purchase prices 
for totdgwtos have to be fixed with 
file 4b)wt '4 f ensuring a reasonable 
price to the>prcflhiaer as well as the 
consumer and keeping in view th" 
post-harvest prices during the pre-
vious years.

Shri A jit Singh Sarhadi: What is 
the criterion for the fixation of a 
reasonable price to the fanner if no 
economic survey M s been made?

Shri A. M. Thomas: I have said
that no spedfic survey as such has 
been conducted. But for the benefit 
4 f the Rouse 1 may five this infor- 
ttfttien that the Central Government

have <M tettt«n tfcttefei fawfestigat- 
ions on the cost ot production Of food-
grains. An ’enquiry -was conducted 
by the S c mmo u c  aad jkatistfes Dir-
ectorate in collaboration with the 
Hftsettch Pregranurie CdmNfttee of 
the Planning Commission but 
Mstdh « f  the 4M m M  States v«ry 
tad the Hgu»ii4u« '«Mely.'dh»riHtt

ferdar Iqbal Siagh: lfeyr I know 
whether the Government has taken 
any step to «ssuie proper.prices .ter 
the farmers and producers and if I&A
is so what is the definition of ‘pro* 
per pHeesT

Shti A. M. Thmutfs: I buve already 
ttfcl that our procoMinent pitoss 
are based on the procurement prices 
that existed in 1982-5S when there 
Was control Then we have also 
taken into account the post»harvest 
prices of subsequent years. Based 
oa these, the procurement prices 
have been fixed. I may also state 
that although the figures are diver-
gent for the various States, the pro-
curement prices that we have fixed 
are not unreasonable compared to 
the cost of production

Shri Tyagi: The House is anxious 
to know mi what criteria the prices 
are fixed. It is not enough for our 
satisfaction to know that whatever 
prices prevailed in 1953 have been 
taken into account and the same 
prices have been fixed without a real 
survey taking notice of the cost of 
the production or the cost df living 
What are the criteria? We want to 
know. Is it done arbitrarily*

Shri A. M. Thomas: Hie survey
results have been partly taken into 
account. Of course it is theoretically 
desirable to base the procurement 
prices on the cost o f pnoductien but 
there w e  Afficulties. H ds question 
was gone ttito by a Conference ot the 
TAOfPCXnt and its conclusion is-to 
this elfefct:

"BstaHishxnent of a farm price 
level eotely on the basis ot coirt
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· of production estimates was · cri­
ticised for its failure to take into
account the demand for the com­
modity on domestic and foreign

· markets, for neglecting the in­
terests of consumers . . . . . . and
unless done on a sector basis, for
lack of consideration of the re­
lationships between prices of
competing commodities for which
the development policy of a coun­
try may have assigned different
priorities."

Seth Govind Das: Is it not a fact
that the Grow More Food Campaign 
did not succeed to the extent the 
Government· ·wanted 'it to succeed be­
cause this survey has not been made 

' �rid is it worthwhile to go on fixing 
procurement prices according to the 
1952-53 prices because since then the 
prices of all commodities and all 
necessaries of life are increasing? 

Shri A. M. Thomas: That aspect has 
been taken into cons1deration. I ·may 
inform the House that there is no 
question of not conducting any sur­
vey at all. We have taken into ac­
count the various aspects. The 
Asoka · Mehta Committee has gone 
into· this question and has recom­
mended a price of Rs. ··15-17 per 
maund. · For calculating the cost of 
production, you have to talce the cost 
of family labour, cost of hired labour 
and the rent of the plot etc. All 
complicated factors have to be taken 
into account. But it is practically 
impossible, in view of the divergent 
figures that we have got for the var­
ious States to fix a procurement 
price on the cost of production. I 
may also say that the· hon. Members 
have been clamouring that there 
must be some uniformity in the fixat­
ion of prices for procurement. How 
can there be uniformizy if there 
are such divergent figures? 

Shrt Braj Raj Sin�h: They havi.: 
said that thev have not conducted 
any survey �bout the fixation of 

. prices of foodgrains ....... . 

Shri Ranga: Th·ey do not propo� 
also! 

Sh1.·j Braj Raj Singh: May I know 
whether they propose to conduct 
some survey, in view of the ·diver­
gent views that have been expressed 
in the different States? 

Shri A. M. Thomas: We have con­
ducted surveys for three years from 
1955-56 on a crop rotation basis. I 
referred to these surveys in my 
answers to the supplementary que�­
tions. The necessary surveys were 
being made by the Directorate of 
Economics and Statistics in conjunc­
tion with the Planning Commission. 

Shrhnati Rena Chakravartty: In 
view of the fact that the new har­
vest will be coming soon, may we 
know whether the Government js 
proposing to overhaul and reconsti­
tute the statistical organisation that 

· are there for surveying and fixing
the cost of production of foodgrains,
besides reorganising the items of ex­
penditure to be calculated for the
production of foodgrains?

Shrl A. M. Thomas: With regard to

the procurement prices for the next
harvest, that is being attended to by
us and we will be in a position to
announce the prices before the pro­
curement from the new crop actual-
1y begins. With regard to the streng­
thening of the statistical organisa­
tion. some recommendations have
been made by the Asoka Mehta Com­
mittee and they have been taken note
of and some organisational improve­
ments have been effected and are ali;o
being thought of.

Some Hon. Members rose-.:: 
Mr. Deputy-Speaker: I think the 

only way is to pass on to the next 
question. 

Shri Tyagi: It is a very impo•·t;.,nt 
question. 

Mr. Deputy-Speaker: I agrf'e. But 
would it be possible to have all these 
answers and discussions during the 
Question Hour.' I could permit seven 
or eight or ten or fifteen. But there 
are twenty or twenty-five Members 
who want to put questions. It might 
be discussed in some other form but 
�o far as the Question Hour is con­
cerned I find it difficult to allow this. 
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Shri A. C. G shi: May I suggest
that a statement showing procure-
ment prices in different States ma> 
he laid on the Table ot the House?

Hr Deputy-Speaker: The Hon
Minister may call a meeting of the 
Members who are very anxious about 
thh

Shri Baaga: Only to repeat this 
kind ef answers’  That would be 
useless.

The Minister of Food and Agricul-
ture (Shri S. K. PatU): May I add, 
Sir, that I have aeen the anxiety of 
the House Surely, this question 
would further be examined Prices 
have got to be related to the cost 
of production There is no doubt 
about it  But there are difficulties as> 
indicated by my hon colleague but 
even then the cost of production must 
be the main consideration so far as 
the price-fixation is concerned If 
any survey on a scientific basis is 
considered necessary m order to 
arrive at it, it would not apply to the 
immediate task, because the crops are 
now coming m and something has got 
to be done I shall examine that 
point sympathetically and get >t 
done

Mr. Depaty-Speaker Next ques 
tion

Children's Park, Public Swimming 
Poe! etc. In New Delhi

4-
J  Shri Badha Baman 
\  Shri Bam Krishan Gupta-

Will the Minister of Health be 
pleased to state

(a) whether the Government have 
approved any scheme of New Delhi 
Municipal Committee regarding (1) 
Children’s Park, (u) a swimming 
pool, (in) an open air theatre, and

(b) if so, the details thereof’
The Minister ot Health (Shri Kar- 

BMUtkar): (a) The New Delhi Munici 
pal Committee have sanctioned 
schemes for (i) establishment of a 
Children's Park at India Gate and

r m

(ii) construction ot a n f in n u g  pom 
in the compound ot the M 3. Higher 
Secondary School, Reading Boad, 
New Delhi The plans for flw  pro-
jects have been prepared by the 
Chief Architect, CP.WD The Com-
mittee have no proposal for construct-
ing an open air theatre, but a scheme 
for setting up a National Youth 
Centre, which will include an open 
air theatre is under consideration o f 
the Government of India In the 
Ministry of Education

(b) A statement is laid on the Table 
of the Sabha.

SxAtnoBn
(1) Children’s Park—The New 

Delhi Municipal Committee have sanc-
tioned a scheme for the establishment 
of a Children’s Park at India Gate m 
accordance with a plan prepared by 
the Chief Architect, C J W D  Th/ 
Committee propose to establish tEw 
park on the lines of Japanese "Model 
Park Necessary work is likelv to be 
started very shortly

(2) Swimming Pool—The Commit-
tee propose to construct a swimming 
pool m the compound ot the MB 
Higher Secondary School, Reading 
Road, New Delhi Detailed plans foi 
the scheme have recently been prepar-
ed by the Chief Architect and will be 
considered by the Committee in due 
course

(3) Open Air Treatre.—The Union 
Ministry of Education have drawn up 
a scheme for setting up a National 
Youth Centre, which will include an 
open air theatre This centre is pro-
posed to be set up in the ridge area 
near Talkatora Gardens

Shri Badha Baman In the state-
ment it is said that the Committee 
propose to establish this park on the 
lines of the Japanese Model Park 
What will be the actual features of 
these Japanese parks’  May I also 
know whether any assistance will be 
sought from the Japanese Government 
or the Japanese Embassy m this con- 
nectior
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